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Gulab Giri v. Bajrang Bali, (J.J. Munir, J.), 2022 SCC OnLine All 1722 
Hanuman Prasad Mishra v. Chandra Mohan Purswani, (Sangeeta Chandra, J.), 2022 SCC OnLine 

All 1749 
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All 1732 
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State of U.P. v. Israr, (Vivek Kumar Birla and Vikas Budhwar, JJ.), 2022 SCC OnLine All 1709 
State of U.P. v. Mukhtar Ansari, (Dinesh Kumar Singh, J.), 2022 SCC OnLine All 1711 
State of U.P. v. Salman, (Shamim Ahmed, J.), 2022 SCC OnLine All 1710 
State of U.P. v. Shiv Narayan Singh, (Vivek Kumar Birla and Subhash Vidyarthi, JJ.), 2022 SCC 
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1707 
Straw Board Manufacturing Co. Ltd. v. Union of India, (Neeraj Tiwari, J.), 2022 SCC OnLine All 

1730 
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Sugam v. State of U.P., (Mohd. Aslam, J.), 2022 SCC OnLine All 1714 
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Umashanker Rai v. Digvijay Vishwakarma, (Vivek Chaudhary, J.), 2022 SCC OnLine All 1756 
Union of India v. Namo Narain Prasad, (Arun Bhansali, C.J. and Vikas Budhwar, JJ.), 2024 SCC 

OnLine All 5055 
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Usha Kiran Rai v. Umesh Chandra Rai, (Surya Prakash Kesarwani and Rajendra Kumar-IV, JJ.), 

2022 SCC OnLine All 1703 
Ved Prakash Agarwal v. State of U.P., (Syed Aftab Husain Rizvi, J.), 2022 SCC OnLine All 1743 
Vijay Pratap Singh v. Union of India, (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnLine 
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Ana Elsia Pereira E Mascarenhas v. State of Goa, (Bharat P. Deshpande, J.), 2024 SCC OnLine 
Bom 2927 

Arun Nafya Bhosale v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine Bom 
2915 

Ashok v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine Bom 2916 
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